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[RAJYA SABHA]

Y IUUTAR : 3P Flef BT THY WH 81 AT 81 A1 faspaild Rig are= st
31ach a1 Rt {1 e &1 9wy ol

The following hon. Members associated themselves with the matter raised by
the hon. Member, Shri Vikramijit Singh Sahney: Shri Abir Ranjan Biswas (West
Bengal), Dr. Fauzia Khan (Maharashtra), Dr. Kanimozhi NVN Somu (Tamil Nadu),
Shri Sujeet Kumar (Odisha), Dr. John Brittas (Kerala), Dr. Santanu Sen (West
Bengal), Shrimati Vandana Chavan (Maharashtra), Dr. Amar Patnaik (Odisha), Dr.
Sasmit Patra (Odisha), Shri M. Mohamed Abdulla and Shri Kanakamedala Ravindra
Kumar (Andhra Pradesh).

Now, Shri Sakaldeep Rajbhar, 'Need to create job opportunities for youth by
establishing different industries in the State of Bihar.'

Need to create job opportunities for youth by establishing different
industries in the State of Bihar
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faww aRfRAfT &1 FmeT 781 HRA1 g=dT IR 9 31y URIR & A1 IEHR 319
TT-9d] Bl el AT -l B, NI I & T Faiior faemr €Y g1

I : AT FBISY I, H 31T HIETH F Y TRBR R ST IRBRI A T
HRAT § b It &A1 § 9RT ST IT Bl -HREMT 3R S2-TIai e | e
BRI BT HUT DY, THH I &5 B [T 81 b | ...(A9T DI "))

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the issue raised by the hon. Member, Shri Sakaldeep Rajbhar: Dr. Sasmit Patra
(Odisha), Shrimati Vandana Chavan (Maharashtra), Dr. Amar Patnaik (Odisha),
Prof. Manoj Kumar Jha (Bihar) and Dr. Fauzia Khan (Maharashtra).

AT AT, JATA™ YT I STl & 5 3T died, 39 W U8l ¥ dIR
forRaa 9rwor = Q%I Ay Sfsgef deld \_rﬁ; Demand to include all Navodaya Vidhyalaya
employees under CCS Pension Scheme.

Demand to include all Navodaya Vidyalaya employees under CCS pension scheme

SHRI ABDUL WAHAB (Kerala): Mr. Deputy Chairman, Sir, the Navodaya Vidhyalaya
since 1985 has been there all over India. It is a wonderful experiment and it has won a
lot of sidelined rural students. Nowadays, after passing out from the Navodaya, they
are in good positions. The issue is that the teachers and the employees are not in this
pension scheme. Over the last several years, this matter is being raised. Even the
parliamentary committee has given its recommendation. But it is still with the Finance
Department. Thousands of employees are waiting for this to happen. All other
institutions are being given pension and other facilities by the Government of India.
But, why is this lagging behind? That is my point. Hence, | hope that before they
would come out with 'Chalo Parliament' and Parliament blockade, please consider
this one as early as possible. That is my demand. Thank you.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the issue raised by the hon. Member, Shri Abdul Wahab: Shri Abir Ranjan Biswas
(West Bengal), Dr. Fauzia Khan (Maharashtra), Dr. Kanimozhi NVN Somu (Tamil
Nadu), Shri Jose K. Mani (Kerala), Dr. John Brittas (Kerala), Shri Binoy Viswam
(Kerala), Shri Sandosh Kumar P. (Kerala), Dr. Santanu Sen (West Bengal),
Shrimati Jebi Mather Hisham (Kerala), Shri Jayant Chaudhary (Uttar Pradesh), Dr.
Sasmit Patra (Odisha), Shrimati Sulata Deo (Odisha), Shrimati Vandana Chavan
(Maharashtra), Shri M. Mohamed Abdulla and Dr. Amar Patnaik (Odisha).
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